(b) il so, the details thereof alongwith the locations identified for the same;

and
(c) thetime by whichthe new Tiger Reserves are likely to be set up?

THE MINISTER OF STATE OF THE MINISTRY OF ENVIRONMENT AND FORESTS
(SHRIMATI JAYANTHI NATARAJAN): (&) to {¢) The “in-principle” approval has been accorded
by the National Tiger Conservation Authority for creation of six new tiger reserves, and the sites
are: (i) Pilibhit (Uttar Pradesh), (i) Ratapani (Madhya Pradesh), (jii) Sunabeda (Orissa), (iv)
Mukandara Hills (including Darrah, Jawahar Sagar and Chambal Wildlife Sanctuaries)
(Rajasthan), (v) Kudremukh (Karnataka) and (vi) Kawal Sanctuary (Andhra Pradesh).
Besides, the States have been advised to send proposals for declaring the following areas as
Tiger Reserves: (i) Bor (Maharashtra), (i) Suhetva (Uttar Pradesh), (i) Nagzira-MNavegaon
(Maharashtra) (iv) Satyamangalam (Tamil Nadu), (v) Guru Ghasidas Mational Park
{Chhattisgarh), and (vi) Mhadei Sanctuary (Goa). Under section 38V of the Wildlife
(Protection) Act, 1972 State Governments are authorised to notify an area as a tiger reserve on

recommendation of the National Tiger Conservation Authority.
Allocation of fund under NCRP tor Mindhola river

1940, SHRIPARSHOTTAM KHODABHAI RUPALA:
SHRIBHARATSINH PRABHATSINH PARMAR:

Will the Minister of ENVIRONMENT AND FORESTS be pleased to state the requisite fund to
be disbursed by the Ministry under the National Conservation of River Plan (NCRP) for Surat’s

Mindhola river and by when it would be disbursed?

THE MINISTER OF STATE OF THE MINISTRY OF ENVIRONMENT AND FORESTS
(SHRIMATI JAYANTHI NATARAJAN): This Ministry has received a proposal from the
Government of Gujarat in respect of Mindhola River in Surat for approval under the National River
Conservation Plan. After scrutinizing the proposal, the Surat Municipal Corporation has been

requested to revise the Detailed Project Report to enable its further consideration.
Phase-ll of Ganga Action Plan

241, SHRI PRAKASH JAVADEKAR : Will the Minister of ENVIRONMENT AND FORESTS be

pleased to state:

(a) whether it is a fact that World Bank has sanctioned loan of Rs. 46,000 crore for

Ganga Action Plan;
(b) if s0, the details thereof including the terms and conditions of loan;

(c) whetheritis also afact that Phase-Il of Ganga Action Plan is on hold;

TOriginal notice of the question was received in Hindi.
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